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LOK SABHA SECRETARIAT
NOTIFICATION
New Delhi, the 20th February, 2026

F. No. 21/4(8)/2026/TO (B).— Dr. Ricky Andrew J. Syngkon,an elected member of Lok Sabha
from Shillong Parliamentary Constituency of Meghalaya passed away at Shillong, Meghalaya on
19 February, 2026 and consequently his seat in Lok Sabha has become vacant with effect from that date.

UTPAL KUMAR SINGH, Secy. General
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